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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY

SIXTH SESSION

BULLETIN PART- I
AUGUST 19, 2022

No.276

A list of Official Legislative Business, in the order of proirity, to be
transacted during the Sixth Session of the Fifteenth Kerala legislative
Assembly, furnsihed by the Law Department, is reproduced below for
information of the Members:-

I

BILLS TO REPLACE ORDINANCES

Nil

BILLS PENDING IN THE LEGISLATIVE ASSEMBLY WITH THEIR
STAGES

The Kerala Public Health Bill, 2021 (Bill No.77) was introduced in the Third
Session of the Fifteenth Kerala Legislative Assembly and is in the
consideration of Select Committee.

=

BILLS PUBLISHED BUT NOT INTRODUCED IN THE
LEGISLATIVE ASSEMBLY

The Kerala Repealing and Saving Bill, 2021 (Bill No.44)

The Kerala Fiscal Responsibility {Amendment) Bill, 2022 (Bill No.125)

The Dekkhan Agriculturists’ Relief (Repeal) Bill, 2022 (Bill No.104)

The Kerala Co-operative Sccieties {Amendment) Bill, 2021 (Bill No.38)

The Kerala Plantation Tax (Repealing) Bili, 2021 (Bill No.83)

The Kerala Agricultural Income Tax (Repeal) Bill, 2021 (Bill No.84)

The Kerala Land Reforms (Amendment) Bill, 2021 (Bill No.85)

o~ iUl bairt

The Kerala Protection of River Banks and Regulation of Removal of Sand
(Amendment) Bill, 2022 (Bil No.102)

b=l

The Kerala Motor Transport Workers' Welfare Fund (Amendment)Bill, 2022
(Bill No.105)

10

The Kerala Abkari Workers' Welfare Fund (Amendment) Bill, 2022
(Bill No.106)

11

The Payment of Salaries and Allowances (Amendment) Bill, 2022
(Bill No.107) :
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12

The Kerala Public Service Commission (Additional Functions as respects
certain Corporations and Companies) Amendment Bill, 2022 (Bill No.108)

13

The Kerala Khadi and Village Industries Board (Amendment) Bill, 2022 {Bﬂl
No.115)

14

The Kerala Document Writers' Scribes' and Stamp Vendors Welfare Fund
(Amendment) Bill, 2022 (Bill No.126)

15

The Kerala Co-operative Societies (Second Amendment) Bill, 2022
(Bill no.127)

16

The Kerala Maritime Board (Amendment) Bill, 2022 (Bill no.129)

17

The Kerala Lok Ayukta (Amendment) Bill, 2022 (Bill no.133)

18

The Kerala Public Service Commission (Additional Functions as respects
certain Corporations and Companies) Amendment Bill, 2022 (Bill no.131)

¥k

19

The Kerala Jewellery Workers Welfare Fund (Amendment) Bill, 2022 (Bill
no.130)

20

The Kerala Livestock and Poultry Feed and Mineral Mixture (Regulation of
Manufacture and Sale)} Bill, 2022 (Bili No. 128)

21 [The University Laws (Amendment) Bill, 2022 (Bill no.132)
IV |BILLS TO BE PUBLISHED
1  The Kerala Local Self Government Common Service Bill, 2022
2 |The Kerala Industial Single Window Clearance Boards and Industrial
Township Area Development (Amendment) Bill, 2022
3 !The Kerala Public Enterprises Selection and Recruitment Board Bill, 2022

A. M, BASHEFR,
SECRETARY.

*¥%* The name of the Bill (Bill No.131)} was modified as “ The Kerala Public

Service Commission {Additional Functions as respects certain Corporations
and Companies) Second Amendment Bill, 2022” vide extra ordinary gazette
erratum notification No. 2760 dated 19.08.2022.



